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This has reference to the Office Order Ref No IRDAI/CAD/ORD/MISC/75/4/2022,
dated 27.04.2022, reconstituting the Advisory Committee to review the performance
of the Insurance Ombudsmen.
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The Para 1(VI) of the said order stands replaced as: “Head of the Department,
Policyholders’ Protection and Convener Grievance Redressal Department, IRDAI"
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All other terms and conditions remain unchanged.
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This is issued with the approval of the Competent Authority. AT'/\)
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(TH. TH. IToRa’t / S. N. Rajeswari)
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